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HIGH COURT OF JAMMU AND KASHMIR
‘ (Office of the Registrar General at Srinagar)

QRRER
No: Nan, Dated: 03,09,2011

In the interest of administration, the following

transfers and postings of Judicial Officers are hereby
made:- .

1. Shri Anoop Kumar, Munslff, Udhampur, Is
transferred and posted against the Leave Reserve
Post, High Court Wing Jammu and is further attached
with Director, J&K State Judiclal Academy.

Shri AmIt Sharma, Munsiff, Katra, is transferred and
posted as Munsiff, Udhampur, vice Shri Anoop
Kumar. '

Shri Prem Sagar, 3™ Addl. Munslff, Srinagar, is

transferred and posted as Munslff Katra, vice Shri
Amit Sharma.

Ms. Tabassum, Munsiff Handwara, Is transferred and

posted as 3" Addl Munsiff, Srinagar, vice Sh Prem
Sagar.

* Shri Noor"-'M—(‘a.hd Mir, Munsiff, GureJ, is transferred
and posted as Munsiff, Handwara, vice Ms Tabasum.

He shall also hold the additional charge of Munslff,
Sogam,

All the transferees shall move
slmultaneously after handing over the
charge to thelr successors/avallable Judicial
Offlcers at thelr Headquarters or to
avallable Revenue Offlcers If no Judlclal
“ Offlcer avallable. 0

By Order

Registror General

No:- S! S‘S'\h"él_/__érg Dated:-_ogﬂ—_'?—ﬂ \\

. Copy to the:-

1. Principal Secretary to Hon'ble the Acting Chief Justice, High Court of J&K,
2. Secretarles to all the Hon'hle Judges of the High Ceurt,

wfor Information of thelr Lordshlps.
3. Reglstrar Vigllance, High Court of J&K, Srinagar,

k-;'.-‘__gie_.g_lsl;rar Judiclal, High Court of JBK, Jammu/Stinagar,

- rector, J&K State Judlcial Academy, Srinagar
6.  Principal District & Sesslons Judge,
....for Infermation and necassary action.

7. Shri/Ms,

..... for Informatlon and necessary compl!anlce.
B. Incharge NIC fer uploading the same on Website.
9.  Office file. 9 il
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